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F.No. (204/17/97-I7A.11). It is notified fer ? eneral 
infol1uUon th.t M/ s. Andh ua Bank Housing Fin.nce Limited, 1st Fhor, 
,United Inolia Insurance Bldg., Basheorb.gh, Hyderabad-500029 has been 
approve. by the Central Government for the p urposes of Section 
36(1)(viii) of the Income-tax Act, 1961 for the assessment. yaars 

1996-99 & 1999-2000. 

2. The iiJ>proval,h subject t. the c.noiitbn that: 

To, 

(i) the company has the m.in o.ject ' t. carrying on the business 
of provi.ing long term finance for construction or purch.se 
of houses for resi.ential purposes; 

(11) the company submits every year a copy d its. · au~ited pro
fit and loss account an. balance-sheat alongwith a .state
mont .t .e.~ucti.n cl.ime. un.er thts secthn before its 
Que d.to for filing return of incollle un.er section 139(1) . 
of the Income-tax Act, 1961. 

(iii) special reserve as required is ne.telli and lIlaint.ined as 
per the Act; an. 

(iv) all ethor cenciitiona contained in secUen 36(1)(viii) ef 
tho 'Income-tax Act, 1961 are fulfillo •• 

(MAL~~~IliARAN) 
Un.er Secretary t. the Govt·.f 'Indrii. : 

(I' .No • . 204/ 17/97-lTA.ll) 

Tho Manager, 
Government of In~i. Press, 
M.yapuri, New Delhi. 

.... . .- " " 

Cepy to: 
1. M/s. An.hara aank Heusing Finance Limite., HyEierabali. 
2. All CGsIT ane DsillT. 
3. C&AG ef Ind" (~ copies). 
~. Joint Secy. & Legal A.visor. Ministry of Law. New Delhi. 
5. A.eIl. Secy. (A.mn.) Department of Revenue, New Delhi. 
6. Bulletin Secti.n. OTT! lt~DQn'" " . -. ~ .. 
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